Cont.P.No.872 of 2026 etc.

IN THE HIGH COURT OF JUDICATURE AT MADRAS
DATED: 05.06.2026
CORAM
THE HONOURABLE MR. SUSHRUT ARVIND DHARMADHIKARI,
CHIEF JUSTICE
AND
THE HONOURABLE MR.JUSTICE G.ARUL MURUGAN

Cont.P.N0.872 of 2026
and Rev.Aplwp. Crl. Nos.2 & 3 of 2026

Cont.P.N0.872 of 2026

I.S.Inbadurai
S/o.Inbanayagam
Member of Parliament
Rajya Sabha Tamil Nadu
Office at No.366, 2nd Floor
Old Shaw Wallace Building,
Thambu Chetty Street, Chennai.
Petitioner(s)

Vs

A.T.Durai Kumar, IPS
The In-Charge Director
Directorate of Vigilance and Anti-Corruption (DVAC)
No.293, MkN Road, Ramapuram
Collectors Nagar, Alandur
Chennai - 600 016
Contemnor(s)

For Petitioner(s): Mr.V.Raghavachari
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For Respondent(s):
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Senior Counsel
For Mr. N.Inbanathan
in Cont.P.N0.872 of 2026

Mr.Vijay Narayan
Advocate General
in Rev.Aplwp.Crl.No.2 of 2026

Mr.Arvindh Pandian

Senior Counsel

For Mr.Abishek Jenasenan

in Rev.Aplwp.Crl.No.3 of 2026

Mr.John Sathiyan

Public Prosecutor

for respondent in

Cont.P.N0.872 of 2026

R2 and 3 in Rev.Aplwp.Crl.No.2 of
2026 and

R3 and 4 in Rev.Aplwp. Crl.No.3 of
2026

Mr.N.Ramesh

Special Public Prosecutor for R4
(Rev.Aplwp.Crl.No.2 of 2026) &

for R5 (Rev.Aplwp.Crl.No.3 of 2026)

Mr.V.Raghavachari

Senior Counsel

For Mr. N.Inbanathan

for R1 in both Review Applications

Mr.Vijay Narayan
Advocate General
for R2 in Rev.Aplwp Crl.No.3 of 2026
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(Order of the Court was made by the Hon'ble Chief Justice)

These cases were taken up on the special mention made by
learned counsel for the review applicant in Rev.Aplwp.Crl.No.3 of
2026 on the ground that the respondent/State is initiating coercive
action against the review applicant and others inspite of the fact
that this court had passed an order on 28.4.2026, which reads

thus:

“"Learned Senior Counsel appearing for contempt
petitioner undertakes that the contempt petitioner
will not precipitate the contempt proceedings till the

next date of hearing.

2. List these matters on 23.06.2026.”

2. Learned Senior Counsel appearing for the contempt
petitioner submits that, as per the above order, the contempt

petitioner did not precipitate the contempt proceedings till date.

3. The then learned Advocate General had made a submission
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on the last date of hearing, i.e., on 28.4.2026, across the bar that
the State would also not take any coercive steps till the next date of
hearing. Learned counsel on either side agreed for a date to be
fixed for hearing. Accordingly, the matter was adjourned to

23.6.2026.

4. Shri Vijay Narayan, learned Advocate General, was present
today at the time of hearing and he submitted that an FIR has
already been registered. However, copy of the FIR was not
produced. He further stated that the State is intending to withdraw
Rev.Aplwp.Crl. No.2 of 2026 filed by it. He submitted that he was
not aware of the statement made at the Bar by the then Advocate
General and only based on the orders passed by this Court, since
there was no stay of further proceedings, the State proceeded

further.

5. This factual position is not disputed by any of the learned

counsel for the parties present.

Page 4 of 5

https://www.mhc.tn.gov.in/judis ( Uploaded on: 05/06/2026 05:47:13 pm )



Cont.P.No.872 of 2026 etc.

6. Be that as it may, since the hearing is already fixed on
23.6.2026, no harm would be caused to the State if further

proceedings are kept in abeyance till then.

7. In these circumstances and taking into consideration the
statement of the then Advocate General made at the Bar, we direct
the State authorities not to undertake any further proceedings

against any of the parties till the next date of hearing.

8. List these cases on 23.6.2026 as already directed on

28.4.2026.

(SUSHRUT ARVIND DHARMADHIKARI,CJ) (G.ARUL MURUGAN,J)
05.06.2026

sasi
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